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List revised. It is 11:15 AM Nobody is 
responding on behalf of the applicant. Sri Ganga 
Singh, learned counsel for the respondents is 
present.

It is noticed that in this case, that even O.A. 
number has not been allotted for the last more 
than two years. Looking into the careless attitude on 
behalf of the applicant, on the last occasion, it was 
directed that the case be listed peremptorily i.e. 
day to day till final disposal.

In view of the above, M.A. 227/10(Joint 
Application) stand rejected as there is^nobody to 
press it.
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